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13.4,1993 Ir . Virenied lodhd - epanscl for the retitioner
tE 0, Carjar - coundel for the resnoniants,

™he ledrned counsel f£or the resiandents
eobhaits ghot the ardor hay been complied wich
~and he hes suyplied o €ony of the comnliance
. order to the lelrned councel for the Detitioner.
-] ; N The lecrned counnel for the petitioner subaits
that he hos recedived 8 copy of the comdliance
order, In the light of the submicsions mede
by the parties the contempt potition ir dismisced
&and the notices dischirged,
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